National Company Law Tribunal ITEM NO : 136
Allahabad Bench

CP No.95(ND)/201s,
CA No. 92/2019

ATTENDENCE - CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 13.05.2019

NAME OF THE COMPANY: Ram Avtar Aggarwal & Ors v/s M/s Arcadia Reality Pvt Ltd & Ors
SECTION OF THE COMPANIES ACT: 397/398 of Companies Act
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CP NO.95(ND)/2016, CA NO.92/2019

None for the petitioner, However, respondent is represented by Advocate Ms.

Mahima Jaiswal,

present matter is liable to be dismissed in default.

Notwithstanding the above, in order to render substantial justice, a final

opportunity is granted to the petitioner to make PToper representation by the next
date of hearing.

List the matter on 23 July, 2019,

Dated: 13.05.2019
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